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time-barred -- from Shrimati Sagarika Ghose. The notice was received on 26th
March, 2025, at 1.36 p.m. ..(Interruptions ).. One minute. Surprisingly and painfully,
the notice wants ‘Suspension of Business under Rule 267 on 20th March, 2025; and
this is at two places in the notice. | will urge you to be a little serious about
parliamentary work. How can, on any ground, your Chairman accord acceptance by
suspending proceedings that have already taken place? And we have a senior
Member of the Party who is very stickler about rules, and | hold him in high esteem for
it. .. (/nterruptions)... Sir, it has to be a little careful. Hon. Members, | overlooked Shri
Jairam Ramesh’s, which said ‘May’ instead of ‘March’ because | can overlook that.
But this one is beyond implementation. | cannot, even if | want, suspend on this day
the proceedings of 20th of March. Even Atrtificial Intelligence has not gone to that level
to help me in the line. ...(Interruptions).. Hon. Members, the notices of Shri Javed Ali
Khan and Shri Ramji Lal Suman have demanded discussion over the alleged threat
and attempt to attack on the residence of a former Union Minister and a sitting
Member of Rajya Sabha at Agra by some anti-social elements. ... (Interruptions)..

The notices of Ms. Dola Sen, Shri Ritabrata Banerjee and Shri Mohammed
Nadimul Haque have demanded discussion over the alleged lapse of Election
Commission in issuance of multiple duplicate Electors Photo Identity Cards across the
States. Shri Sanjay Singh demands discussion over the alleged weakening of
provisions of the RTI Act, 2005 due to amendment in the Digital Data Protection Act.
The notice of Shri Sandosh Kumar P calls for discussion over the infamous Kodakara
money laundering case and action by the Enforcement Directorate. Hon. Members, |
am unable to persuade myself to accord acceptance to these. | would accommodate
the hon. Members in Zero Hour to raise their points.

MATTERS RAISED WITH PERMISSION
MR. CHAIRMAN: Now, ‘Matters Raised with the Permission of the Chair’. Jayaji —

‘Request for issuance of Commemorative Stamps on 50 years of Iconic Films Deewar
and Sholay .

st ST SifraTy g9 9%, A1 3u Raave & & 319 3971 pain 9 foram #iRTw)

MR. CHAIRMAN Jayaiji, your advice is well taken.
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Request for issuance of Commemorative Stamps on 50 years of iconic films
Deewar and Sholay

SHRIMATI JAYA AMITABH BACHCHAN (Uttar Pradesh): Sir, as we approach a
significant milestone in Indian cinema, | would like to propose a tribute to honour our
rich cinematic heritage. Firstly, we are celebrating the 100" birth anniversary of the
legendary film maker, Shri Raj Kapoor, whose contribution to Indian cinema remains
unparalleled. Additionally, two iconic films, Deewar and Sholay, will soon mark their
50" anniversary. These films have not only captivated the audience with their timeless
stories but have also affected the aspirations and struggles of the common man,
leaving an indelible mark on Indian cinema. Notably, Sholay, released in 1975,
achieved a historic feat by running uninterrupted in theatres for five years, a testament
to its enduring appeal.

In the light of these occasions, | request the Government to consider issuing
commemorative stamps on the 50" anniversary of Deewar and Sholay. The initiative
would serve as a cultural bridge between generations, highlighting the importance of
preserving Indian cinematic heritage and the role of cinema in shaping our cultural
identity. It would also provide an opportunity to celebrate these cinematic milestones
while inspiring future generations to appreciate the artistic and social significance of
these films. Recent celebrations and tributes such as the special screening of Deewar
by the Film Heritage Foundation and the upcoming tribute to Sholay at IIFA, 2025
demonstrate the enduring appeal of these classics. | request the Government to
consider this proposal as a way to recognize the immense contribution of these films
and film makers to our national cultural identity. Thank you.

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Smt. Jaya Amitabh Bachchan: Shri R. Girirajan (Tamil
Nadu), Shri Haris Beeran (Kerala), Shri Imran Pratapgarhi (Maharashtra),
Shrimati Priyanka Chaturvedi (Maharashtra), Smt. Jebi Mather  Hisham
(Kerala), Shri M. Shanmugam (Tamil Nadu), Dr. John Brittas (Kerala),
Shri Rwngwra Narzary (Assam), Shri Niranjan Bishi (Odisha), Dr. Fauzia Khan
(Maharashtra), Shri M. Mohamed Abdulla (Tamil Nadu), Shri A. A. Rahim (Kerala),
Dr. Sasmit Patra (Odisha), Ms. Dola Sen (West Bengal), Shri P. Wilson (Tamil
Nadu), Shrimati Sulata Deo (Odisha), Shri Sandosh Kumar P (Kerala),
Shri Ritabrata Banerjee (West Bengal), Shri Mohammed Nadimul Haque (West
Bengal), Shri Prakash Chik Baraik (West Bengal), Smt. Sagarika Ghose (West
Bengal), Shri Javed Ali Khan, (Uttar Pradesh), Shrimati Rajani Ashokrao Patil
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(Maharashtra), Shri Neeraj Dangi (Rajasthan) and Shri Saket Gokhale (West
Bengal).

(MR. DEPUTY CHAIRMAN in the Chair.)

o} dorg R1g: ), .(gaum)...

MR. DEPUTY CHAIRMAN: Now, Shri Iranna Kadadi. ...(Interruptions).. Nothing is
going on record. ...(Interruptions)... Shri Iranna Kadadi; you may speak. Only that will

go on record. Eﬁﬁ@?ﬂﬁﬁﬁ@‘ﬁ?ﬁml

Need for establishment of special courts of National Investigation Agency (NIA)
in Karnataka

Y $Y0U] HIIST (HUNCH): STFHILT HEIGY, A G YIDIel § Flel BT AR
o, g9 forg siae! Igd-9gd g=drg| ... ).

H ST &b AT W HACH H 9 IURTY, BIIH-FIwAT Bl [qhefdr iR I
TN &b JATGS DI Al DT TR JET IS TS G ...(GHH)... TS HAICD
3TURTY BT Hhg I Gl 2l 3MIdd, 2023 H HAlcd Ied FATAT 7 I TRDHR Bl
TS SRR Qe & q8d diF s Ry 7aTeldd AT R+ b1 fFaer far o,
FIfh ST W AISE YHATH [IRIY QT UR 3T G919 & 31R 8 I 9 ATl YRT
A Sfd 21 ...(ag)... aTed T W w9 9 B8l AT {6 AGR, Jedl iR
HAGI H 6 A & Wax Y rErerd i gt =nfagl arfe sdadarg iR
HIST 3T H TS AR I TR FaTs 8l Fb| BIUF IRDR 7 Ry g 4
BT IR Bl I I H (% &1 2, eh Ied AT b TS DI ITe 4l
T8I PR B! 81 3HD BRI BUNCH H 84T, T AR AMGTRID T8I H doil 3175 2|
HITR H Pbdl 99 RS, S0 H g YR H bt H 99 sIRe, IR H JAle]
AIGTgel B Bl FTTR IR YIbIA SaTare & TR ford Y, S 7 61 GRefl &
forg 7R far o1 fawg 21 .. (@em)...

it STAHTRT: FIE 919 Rbls W 81 Sl W&l &, ilsl, @il
37l STUUT HBTST: BT &1 H HT H fAell Ries! &I g1 31 7% 81 .. (Fau ).
it STy : 31T Y & SRR B b e Ao uR S|

il Y001 FIET: HYR & ISR Yol TeH TR A fha1 7131, REs I8 W
2IaT & fob TSR b1 50 RPN BT Bl SX el &1 g1 81 ], HiId RPN B
HERT UR TMiee TR H 2 819 B ARMT T .. (GET)..
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